IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :02-12-2025
Date 02.12.2025
Dealing
Section
COURT
ABLAPL- Order Dtd. 2025- (Sea:
97361/2025(02.12.2025 (70 7o |SC DASH 0 Tg g BATL-1 R
COURT (Sea-
ABLAPL- Order Dtd. 2025-
97362/2025(02.12.2025 ([°00 0 . |S BISWAL 0 NO g BATL-2 No-
17 12)
COURT (Sea:
ABLAPL- Order Dtd. 2025-
97363/202502.12.2025 470" - |AP BARIK 0 NO oog BATL-2 No-
17 17)
COURT
ABLAPL- Order Dtd. 2025- (Seaf
97364/2025(02.12.2025 7770 0. |PK MISHRA 0 Tg 1oog BATL-2 R
COURT (Sea-
97365/202502.12.2025 |“BLAPL RK MALLICK 0 NO Order Dtd. 2025- |5, 17 4 No-
11133/2025 11-28
17 13)
B COURT B (Sea
97366/202502.12.2025 “BLAPL A PATTANAIK 0 NO Order Dtd. 2025- |p,17 No-
11131/2025 11-28
17 18)
COURT (Sea
ABLAPL- Order Dtd. 2025-
97367/202502.12.2025 11130/2025 RK MALLICK 0 NO 11-28 No-
17 18)
COURT (Sea-
ABLAPL- Order Dtd. 2025-
97368/2025102.12.2025 11122/2025 S NAYAK 0O NO 11-28 No-
17 18)
COURT
ABLAPL- Order Dtd. 2025- (Sea-
97369/2025102.12.2025 10695/2025 BK NAYAK 0 I]\-TC7) 11-28 BATIL-1 No-5
COURT
ABLAPL- Order Dtd. 2025- (Sea:
97370/202502.12.2025  [g "0 SN GAYA 0 Tg 1o Nooo
COURT
ABLAPL- Order Dtd. 2025- (Sea-
97372/202502.12.2025 |75, 0 o |GK TRIPATHY 0 Tg 1oog BATL-1 R
STRISH COURT
_ . - :
97377/202502.12.2025 ?§Z§§32025 CHANDRA 0 NO ?i?gg ptd. 2025 éifg,
TRIPATHY 17 '
COURT
ABLAPL- Order Dtd. 2025- (Sea:
97378/2025(02.12.2025 | 720" [RK BARIK 0 TS S Moo
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COURT

WP (C) - Order Dtd. 2025- (Sea
97380/20251(02.12.2025 34235/2025 B. SINGH TS. 11-29 No—5
COURT
WP (C) — Order Dtd. 2025- (Seaf
97381/20251(02.12.2025 33924/2025 B. M. SARANGI Tg. 11-29 No-5
COURT
WP (C) - Order Dtd. 2025- |WRIT (Sea
97383/20251(02.12.2025 34257/2025 S.M. SINGH TS. 11-29 BRANCH-1 |INo-1
COURT
WP (C) - Order Dtd. 2025- (Sea
97384/20251(02.12.2025 34212/2025 S. K. BISWAL Tg. 11-29 No—1
COURT
WP (C) — Order Dtd. 2025- (Seaf
97385/20251(02.12.2025 33162/2025 P. K. MOHANTY Tg. 11-29 No-1
COURT
WP (C) - Order Dtd. 2025- (Sea
97386/20251(02.12.2025 27047/2024 S.K. SAMAL TS. 11-29 No-1
WP (C) — COURT Order Dtd. 2026- (Sea
97388/2025|02.12.2025 33925/2025 P. K. SINGH NO. 5 101-12 No-1
CRLMP- COURT Order Dtd. 2025- (Sea
97395/20251(02.12.2025 1349/2025 N K ROUT NO. 5 11-27 No-1
CONTC- COURT Order Dtd. 2025- (Sea
97398/20251(02.12.2025 4814/2025 C.SAMAL NO. 5 11-29 No-1
COURT Order Dtd. 2025- (Sea
97399/20251(02.12.2025 CMP-162/2025 |D.MISHRA NO. 5 11-28 No-1
CRLMC- COURT Order Dtd. 2025- (Sea
97400/2025|02.12.2025 4982/2025 R.K.MALLICK NO. 5 111-29 No-1
CRLMC- COURT Order Dtd. 2025- (Sea-
97401/20251(02.12.2025 5009/2025 R.K.MALLICK NO. 5 111-29 No-1
CRLMC- COURT Order Dtd. 2025- (Sea
97402/20251(02.12.2025 5005/2025 R.K.MALLICK NO. 5 111-29 No-1
CRLMC- COURT Order Dtd. 2025- (Sea
97403/20251(02.12.2025 5030/2025 R.K.MALLICK NO. 5 11-29 No-1
CRLMC- COURT Order Dtd. 2025- (Sea
97404/20251(02.12.2025 5023/2025 R.K.MALLICK NO. 5 11-29 No-1
CRLMC- COURT |Order Dtd. 2025- |CRIMINAL (Seaf
97405/20251(02.12.2025 4988/2025 R.K.MALLICK NO. 5 11-29 MISC No-1
COURT
CRLMC- Order Dtd. 9999- (Seaf
97406/20251(02.12.2025 4864/2025 S.K.BEHERA NO. 2 12-31 No-1
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97407/20251(02.12.2025 4984/2025 R.K.MALLICK NO. 2 11-29 No-1
OLD
COURT
CRLMC- Order Dtd. 9999- (Sea
97408/20251(02.12.2025 4891/2025 S.BARIK NO. 2 12-31 No—1
OLD
COURT
CRLMC- Order Dtd. 9999- (Seaf
97409/2025(02.12.2025 4598/2025 R.SETHI NO. 2 070 No-1
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97410/2025/02.12.2025 1497/2025 R.K.MALLICK NO. 2 11-27 No-1

OLD




0

1

2

3

4

1

2

COURT

CRLMC- Order Dtd. 2025- (Sea
97411/202502.12.2025 |S 200 0 M. MOHANTY No. 2 1950 -
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
97412/2025(02.12.2025 5037/2025 M.MOHANTY NO. 2 7070, No-1
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
97413/2025(02.12.2025  |Zio0 oo M. MOHANTY No. 2| 700 R
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
97414/2025(02.12.2025 4976/2025 B.BARIK NO. 217075, No-1
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
97415/2025(02.12.2025 5015/2025 S.K.SUNDARA NO. 27070, No-1
OLD
COURT
CRLMC- Order Dtd. 9999- (Seaf
97416/2025(02.12.2025 S 00 o M.K.MOHANTY No. 2 |22°%] -
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97417/2025(02.12.2025 |/ 200 A.K.MISHRA No. 2|07 R
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97418/2025(02.12.2025 | /oo oo M.MOHANTY No. 2| 7 00 -
OLD
COURT
CRLREV- Order Dtd. 2026- (Sea
97419/2025(02.12.2025 | S5 D.SWAIN No. 3[(7°5% R
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97420/2025(02.12.2025 |70 50 S.BISWAL wo. 3 7907 R
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
97421/2025(02.12.2025 | /o0 P.K.MOHANTY No. 3|07 -
OLD
COURT
97422/2025(02.12.2025 |CMP-463/2025 |S.MOHARANA No. 3 Order Dtd. 2025- (Sea
11-28 No-1
OLD
COURT
97423/2025(02.12.2025 |MATA-83/2025 M R SAHOO No. [0rder Dtd. 9999~ (Sear
o3 12-31 No-1
COURT
97424/2025(02.12.2025 |CMP-932/2025 |B.P.TANGA No. |Order Dbtd. 2025- (Sea
o3 11-27 No-1
COURT
. - :
97425/2025(02.12.2025 |CMP-162/2025 M.NAYAK No. [0rder Dtd. 2025 (Sea;
o3 11-28 No-1
COURT
CRLMC- Order Dtd. 2025- (Sea
97426/2025(02.12.2025 S04 0o R.K.BARIK gg. Sy R
WRIT
COURT (Seaf
WP (C) - Order Dtd. 2025- |BRANCH ©
97427/2025(02.12.2025  |[goee’ oo A K PANDA gg. Sy (DTVTSION Ti4)
BENCH-2)
. - :
97428/202502.12.2025 |CMP-912/2025 N.K.ROUT COURT |Order Dtd. 2025 (Sea
NO. |11-25 No-
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| 23 | 114)
COURT (Sea
97429/2025(02.12.2025 |CMP-912/2025 |A.SAHOO yo. |Order btd. 2025 No-
11-25
23 114)
COURT (Seaf
97430/2025(02.12.2025 |CoNi- T SWAIN No. |order Dtd. 2025 No-
5565/2025 12-01
23 114)
COURT (Seaf
97431/202502.12.2025  [g20  R.DAS No. 2 (97dST Prd. 9999 No-
OLD 114)
COURT (Sea
97432/2025(02.12.2025 222f32025 R.K.MISHRA NO. 2 ?g?ii prd. 9999 No-
OLD 114)
COURT (Seaf
WP (C) - Order Dtd. 2025- |[WRIT ©
97433/2025(02.12.2025 15957/2021 |R K MOHABHOI NO. 2 |77 0 BRANCH-3 |NO
OLD 13)
COURT (Sea
97434/202502.12.2025 | 08iCD T SWAIN No. 2 [Jpder Ped. 202 No-
OLD 13)
COURT
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea
97435/202502.12.2025 |0o0 00 . |[R.K.BARIK No. 2 100 e R
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97436/202502.12.2025 |00 .. |[R.K.BARIK No. 2[00 R
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT ©
97437/2025(02.12.2025 |/ Z3° .. |[RP BHAGAT vo. 2 097 ERANCH-a |NO
OLD 19)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
97438/202502.12.2025 |/ 3,00 |DR DAS no. 2 057 eenNcH_4 NO
OLD 19)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
97439/202502.12.2025 /- 00" |H SUNDARA no. 2 [J1°0% RANCH-2 |NO
OLD 45)
COURT
ABLAPL- Order Dtd. 2025- (Sea
97440/2025(02.12.2025 ['S, 0" . N SAHOO No. 2 |J1°0% BAIL-1 | %]
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
97441/2025(02.12.2025 |, 00", |S MOHARANA No. 2 077 rennciog NO
OLD 29)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
97442/202502.12.2025 ).\ o0° . [B.K. SWAIN no. 2 77T RANCH-3 |NO
OLD 11)
COURT (Seaf
97443/2025 (02.12.2025 |0E (€ S NAYAK No, 2 (Order Dtd. 2025 No-
30666/2025 11-27
OLD 11)
COURT (Seaf
WP (C) - Order Dtd. 2025- |[WRIT ©
97444/2025(02.12.2025 |}, 00" |S MOHARANA o. 2 [0%7 sennciog NO
OLD 39)
COURT
ABLAPL- Order Dtd. 2025- (Sea
97445/2025(02.12.2025 13451/2025 |5 DEVI NO. 2 |00 o0 BAIL-1 No—5
OLD
0 97446/2025(02.12.2025 WP (C) - R C MUDULI (COURT [Order Dtd. 2025- |[WRIT (Sea
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30980/2025 NO. 2 [11-27 BRANCH-2 |No-
OLD 45)
COURT (Sea
ABLAPL- BYOMAKESH Order Dtd. 2025-
97447/2025(02.12.2025  [[300 0 o0 lnn oy No. 2 |J] 0% No-
OLD 45)
COURT (Seaf
WP (C) - Order Dtd. 2025- WRIT ©
97448/2025(02.12.2025 33794/2020 |5 MOHARANA L et BRANCH-8 |NO
OLD 42)
B COURT B (Sea
97449/2025(02.12.2025 [DLAPL NK ROUT No. o |[Order Dtd. 2025 No-
12349/2025 11-26
OLD 42)
COURT (Sea
97450/2025(02.12.2025 |50 )7 s wavak No. 2 (JFdST Dtd. 2025 No-
OLD 42)
COURT (Seaf
97451/2025(02.12.2025 | oCRFD SK SUNDARA No. 2 (Order Dtd. 2025 No-
11173/2025 11-26
OLD 42)
WRIT (Sea:
WP (C) - COURT |Order Dtd. 2025- [BRANCH ©
97452/2025(02.12.2025 |3 o 0" o [BK SAHOO vo. 1 li1ois (DTVTSTON T;O)
BENCH-3)
BLAPL- A COURT |Order Dtd. 2025- (Sea
97453/2025102.12.2025  1)1310/2025 |SUBHADARSHINT ° NO. 1[11-27 ng)
WP (C) - COURT [Order Dtd. 2025- |WRIT (Sea’
97454/2025(02.12.2025 |3, oo0" oo |PK MISHRA wo. 1 l1o-01 R ANCH-8 22;
WP (C) - COURT [Order Dtd. 2025- |WRIT (Sea
97455/2025(02.12.2025 |21 2" . |R C MUDULI T 11107 ERANCH-2 oo
WRIT (Sea
WP (C) - COURT |Order Dtd. 2025~ |[BRANCH ©
97456/2025(02.12.2025 |10 0 MR ROUTRAY to. 1 l1o-01 (DTVTSTON ng)
BENCH-1)
WP (C) - COURT [Order Dtd. 2025- [WRIT (Sea’
97457/2025(02.12.2025 |3 .. oo, [P BEHERA to. 111197 R ANCHT TZ;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea’
97458/202502.12.2025 1200 . |J LENKA w0, 111198 R ANCH-2 gz;
WP (C) - COURT |Order Dtd. 2025- (Sea
97459/2025(02.12.2025 3o " o |PK BARIK v, 1 l19-08 gz;
BLAPL- COURT [Order Dtd. 2025- (Sea’
97460/202502.12.2025 [ 510 /5005 MS HASAN NO. 3 |11-29 gz;
WP (C) - COURT [Order Dtd. 2025- [WRIT (Sea’
97461/2025(02.12.2025 |y’ 0. |S K NAYAK w0, 31198 R ANCH-8 Ez;
WP (C) - COURT [Order Dtd. 2025- [WRIT (Sea’
97462/2025(02.12.2025 34138/2025 |BD BISW NO. 3 |12-01 BRANCH-5 2;;
WRIT (Sea
97463/202502.12.2025 25;22/2023 M BEHERA ;gURg ?i?gg btd. 20257 lgpancH  |No-
: (DIVISION [123)




BENCH-3) |

(Sea
WP (C) - COURT |Order Dtd. 2025- |[WRIT ©
97464/2025(02.12.2025 |10 /"0, |IN MOHANTY to. 3 1198 R ANCH- ZZ)
WP (C) - COURT Order Dtd. 2025- [WRIT (Sea
97465/2025(02.12.2025 16699/2024 |TK BISWAL NO. 3 |12-01 BRANCH-8 22;
COURT (Seaf
ABLAPL- Order Dtd. 2021- |CRIMINAL
97470/2025(02.12.2025 | o200 B SINGH vo. 5900 e No-
17 18)
COURT (Sea
BLAPL- Order Dtd. 2025-
97471/2025(02.12.2025 1,07 [BR SENAPATI no. [0%0] No-
17 18)
COURT (Seaf
BLAPL- GANESWAR Order Dtd. 2025-
97472/202502.12.2025 |00 o o vo. [5%5] No-
17 18)
COURT (Seaf
WP (C) - Order Dtd. 2025- [WRIT ©
97478/202502.12.2025 |)c 00" . |S. K. PRADHAN vo. 7700 ERANCH-5 |NO
17 20)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
97479/2025(02.12.2025 |3, 0 . . K. DASH vo. 7700 eenNcH_4 NO
17 27)
COURT (Seaf
WP (C) - Order Dtd. 2025- |[WRIT ©
97480/2025(02.12.2025 |31, 0”0, |J. D. MUDULI vo. 0007 eenncH_g NO
17 35)
WRIT
COURT (Seaf
WP (C) - Order Dtd. 2025- |BRANCH ©
97482/202502.12.2025 |Z, o207, .. |S. S. BISWAL TS. ooon (DTVISTON Til)
BENCH-2)
WP (C) - COURT Order Dtd. 2025- |[WRIT (Sea
97486/202502.12.2025 |1, 0= . |R. K. BARIK vo. 6 hoots R ANCH-4 gg;
WP (C) - K. C COURT |Order Dtd. 2025- |[WRIT (Seal
97488/2025102.12.2025  |,5505/5025  |TRIPATHY NO. 6 11-28 BRANCH-8 23;
WP (C) - COURT Order Dtd. 2025- (Sea
97491/2025(02.12.2025 |7 0" . |S. K. PRADHAN vo. 6 ligool gg;
WP (C) - COURT |0rder Dtd. 2025- (Sea
97493/202502.12.2025 ) ", . |ANITA PANDA 0. 6199 ig;
WP (C) - COURT |Order Dtd. 2025- |[WRIT (Seal
97494/2025(02.12.2025 |2, . |A. PATTANAIK wo. 6 l1oo01 R ANCH- 23;
WP (C) - COURT Order Dtd. 2025- |[WRIT (Sea
97497/202502.12.2025 |Z o 00 . |RR JETHI vo. 6 hioss R ANCH-1 gi;
WP (C) - COURT |0rder Dtd. 2025- (Sea
97498/202502.12.2025 12 5. . |P. R. SWAIN vo. 6 hooo1 gi;
WRIT (sea
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
97500/202502.12.2025 |1, 'c)" o |S. NAYAK vo. 6 hooo1 (DTVTSTON T§3>
BENCH-2)




WP (C) - COURT [Order Dtd. 2025- [WRIT (Sea
97502/2025102.12.2025  134576/2025 |5+ NAYAK NO. 6|12-01 BRANCH-1 [No-1
WP (C) - COURT [Order Dtd. 2025- (Sea
97503/2025/02.12.2025 33179/2025 B. B. MALLICK NO. 6 111-27 No-1
WP (C) - COURT [Order Dtd. 2026~ [WRIT (Sea’
97504/2025(02.12.2025 29830/2025 |C R MISHRA NO. 1 101-27 BRANCH-3 Tg;
SAMIR KUMAR (Sea
97505/2025(02.12.2025  |3208° MISHRA (SR. COURT [0rder brd. 2025 No-
ADV.) . 13)
RVWPET- COURT [Order Dtd. 2025- |CIVIL (Sea
97506/2025(02.12.2025 435/2023 J SAHOO NO. 1 111-29 REVISION |No-5
COURT (Sea
WP (C) - Order Dtd. 2026- [WRIT -
97507/2025(02.12.2025 22921/2018 S K BEHERA NO. 9 01-07 BRANCH-8 No
OLD 43)
COURT
CMAPL- Order Dtd. 2025- (Seaf
97508/202502.12.2025 | Z00 D K MOHANTY gg. 111 M.J.C Noo
COURT
WP (C) - Order Dtd. 2025- [WRIT (Sea
97509/2025(02.12.2025 |30, o5 0o (M PANDA 12«2) Sy RRANCH-2 [Nooo
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- [BRANCH -
97510/202502.12.2025 |3, 00" o |H DAS gg. T1-50 (DTVISTON Ti4)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2026- _
97511/2025/02.12.2025 33021/2025 M R BARIK NO. 01-07 No
21 114)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT =
97512/2025/02.12.2025 32285/2025 P K DAS NO. 12-01 BRANCH-1 No
21 31)
COURT (Sea
WP (C) — Order Dtd. 2025- _
97513/2025/02.12.2025 33250/2025 J PRADHAN NO. 12-01 No
21 31)
COURT
BLAPL- Order Dtd. 2025- (Sea
97514/2025(02.12.2025 [J g0y oo c | KAMILA gg. 1001 BAIL-1 | °77
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT =
97515/2025/02.12.2025 32333/2025 P K DAS NO. 12-01 BRANCH-4 No
21 19)
COURT
BLAPL- Order Dtd. 2025- (Seaf
97516/2025/02.12.2025 11417/2025 G JAYASINGH gg. 12-01 BAIL-1 No-3
COURT (Sea-
WP (C) - Order Dtd. 2025- [WRIT =
97517/2025(02.12.2025 32295/2025 |F K DAS NO. 12-01 BRANCH-6 |NO
21 24)
COURT
BLAPL- Order Dtd. 2025- (Seaf
97518/2025/02.12.2025 5048/2025 S R BARIK g?. 12-01 BAIL-1 No—6
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT -
97519/2025(02.12.2025 32262/2025 |F K DAS NO. 12-01 BRANCH-6 |NO
21 24)
23(97520/2025(02.12.2025  |BLAPL- P K PANI (COURT [Order Dtd. 2025- [BAIL-1  |(Sea




11423/2025 NO. 12-01 No-4
21
COURT (Sea
WP (C) — Order Dtd. 2025- |WRIT _
97521/20251(02.12.2025 32283/2025 P K DAS NO. 12-01 BRANCH-5 No
21 47)
COURT (Seaf
WP (C) — Order Dtd. 2025- -
97522/2025(02.12.2025 32229/2025 | K DAS NO. 12-01 No
21 47)
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT _
97523/20251(02.12.2025 32224/2025 P K DAS NO. 12-01 BRANCH-4 No
21 38)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH _
97524/20251(02.12.2025 32221/2025 P K DAS g?. 12-01 (DIVISION Tgo)
BENCH-3)
COURT (Sea
WP (C) - Order Dtd. 2025- _
97525/20251(02.12.2025 33837/2025 B P TANGA NO. 12-01 No
21 120)
COURT (Sea
WP (C) — Order Dtd. 2025- |WRIT -
97526/20251(02.12.2025 31338/2020 S DASH NO. 11-28 BRANCH-3 No
21 13)
COURT (Sea
WP (C) — Order Dtd. 2025- |WRIT _
97527/20251(02.12.2025 33867/2025 B P TANGA NO. 19-01 BRANCH-8 No
21 29)
WRIT
COURT (Sea
WP (C) — Order Dtd. 2025- |BRANCH _
97528/20251(02.12.2025 33966/2025 B P TANGA g?. 12-01 (DIVISION ng)
BENCH-1)
COURT (Sea
WP (C) — Order Dtd. 2025- |WRIT B
97530/20251(02.12.2025 34124/2025 B P TANGA NO. 12-01 BRANCH-5 No
21 32)
COURT
WP (C) — Order Dtd. 2025- [WRIT (Sea
97531/20251(02.12.2025 34127/2025 B P TANGA g?. 12-01 BRANCH-1 |No-1
COURT (Sea
WP (C) — Order Dtd. 2025- |WRIT _
97532/20251(02.12.2025 33866/2025 B P TANGA NO. 12-01 BRANCH-8 No
21 29)
COURT (Sea
ABLAPL- Order Dtd. 2025-
97533/20251(02.12.2025 13454 /2025 BALARAM SINGH NO. 11-28 No-
21 29)
COURT (Sea
WP (C) — Order Dtd. 2025- _
97534/20251(02.12.2025 20106/2025 S NAYAK NO. 12-01 No
21 29)
COURT (Seaf
WP (C) — Order Dtd. 2026-
97535/20251(02.12.2025 33488/2025 P PRADHAN NO. 01-09 No
21 29)
COURT (Seaf
WP (C) — Order Dtd. 2026- |WRIT _
97536/20251(02.12.2025 32541/2025 A. K. NAYAK NO. 01-26 BRANCH-17 No
16 10)
COURT (Seaf
WP (C) — Order Dtd. 2025- _
97537/2025(02.12.2025 30120/2025 |S- S PRADHAN NO. 12-08 No
16 10)
WP (C) - COURT Order Dtd. 2025- (Sea
97538/2025(02.12.2025 33932/2025 B P. TANGA NO. 11-29 No-—




| | | 6 | | 10)

WRIT
COURT (Seaf
WP (C) - Order Dtd. 2025- |BRANCH
41197539/2025(02.12.2025 |3 00" o [B. P. TANGA [C.O. Tg. s (DIVISTON Til)
BENCH-2)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH _
42 197541/2025(02.12.2025 22766/2025 |0- K. SAHU C.0. Ifg. 12-01 (DIVISION IiI<1)5)
BENCH-2)
COURT (Sea
43 (9754272025 [02.12.2025 | CONTC U. K. SAHU  c.o.  No. |order Dtd. 2025 No-
5461/2025 11-28
16 115)
COURT (Seaf
44 (97545/2025(02.12.2025 |CUAPL MANGU NANDY |c.o0.  |No. 3 Order Dtd. 2025 No-
1193/2025 12-01
OLD 115)
WRIT
COURT (Seaf
WP (C) — Order Dtd. 2025- |BRANCH _
45 197548/2025(02.12.2025  |gogc) oo |T SAHOO c.o. ggb 35000 (DTVISTON Ti7>
BENCH-3)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH _
46 (97550/2025(02.12.2025 |/ o |T SAHOO c.o. ggb 35000 (DIVISTON Ti7)
BENCH-3)
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT ©
47 |97551/2025(02.12.2025 |y ooce’ o, |G, R. JENA  [C.O. no. 3 J79%% ranci-s NO
OLD 21)
COURT (Sea
ABLAPL- JADUNATH Order Dtd. 2025-
48 197561/2025(02.12.2025 | 0t o S c.o. no. 3 7958 No-
OLD 21)
COURT (Seaf
BLAPL- MANOJ KUMAR Order Dtd. 2025-
49 197562/2025(02.12.2025 | Voo oo [ c.o. no. 3[209%7 No-
OLD 21)
i} COURT i} (Sea:
50 [97563/2025(02.12.2025  [FoLBEL P. K. BEHERA [C.0.  |No. 3 [order Dtd. 2023 No-
13427/2025 11-27
OLD 21)
COURT (Seaf
BLAPL- ROHIT KUMAR Order Dtd. 2025-
51197564/2025(02.12.2025 |10 70005 lsuna c.o. no. 37957 No-
OLD 21)
COURT
ABLAPL- Order Dtd. 2025- (Seaf
52 197565/2025(02.12.2025 | S0 " [R. K. DEHURY [C.O. wo. 3 [J7958 BATL-2 | °°%
OLD
COURT
CRLMC- Order Dtd. 2025- |CRIMINAL (Seaf
53 197566/202502.12.2025 | olo >0 . |G.K.ROUT c.o. wo. 3 )57 ise R
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
54 197567/2025(02.12.2025 ;o000 o |B.B.ROUT c.o. no. 3 .795¢ Noct
OLD
COURT
CRLMC- Order Dtd. 9999- |CRIMINAL (Sea-
55 /97568/2025(02.12.2025 4690/2025 B.C.PANDA C.o. gg}.} 211531 MISC No-7
COURT
. - :
56 (97569/2025/02.12.2025 |CMP-34/2025 |P.K.SWAIN c.o. No. 3 [0rder Dbtd. 2025 (Sear
orp  |12-18 No-7

57 [97570/2025(02.12.2025  |CRLMA- D.K.BEHERA  [C.0.  |COURT |Order Dtd. 2025- | (Sea




169/2025 NO. 3 |11-27 No-7
OLD
COURT
CRLREV- Order Dtd. 2026- (Sea:
97571/2025(02.12.2025 904/2025 H.K.PATRA NO. 3|07 05 No—7
OLD
CRLREV- COURT |Order Dtd. 2026- (Sea
97572/2025(02.12.2025  |72°00 © J.PRADHAN Yo 30112 R
CRLREV- COURT |Order Dtd. 2025- (Sea
97573/2025(02.12.2025 903/2025 R.K.BARIK NO. 3 12-01 No—7
COURT
CRLREV- Order Dtd. 2026- (Sea
97574/2025(02.12.2025 | S0 S.BARIK No. 3| T70c R
OLD
COURT
CRLREV- Order Dtd. 2026- (Sea:
97575/2025(02.12.2025 534/2025 D.P.DASH NO. 3|07 05 No—7
OLD
COURT
CRLREV- Order Dtd. 2026- (Sea:
97576/2025(02.12.2025 |5 00 - D.P.DASH NO. 3| T70C Noeq
OLD
COURT
CRLREV- Order Dtd. 2025- (Sea
97577/2025(02.12.2025 | S200 A.K.RANA vo. 3|.0°7 Noeg
OLD
COURT
CRLMC- Order Dtd. 2025- (Seaf
97578/2025(02.12.2025 |/ LW PRATAP SAHOO No. 3 |.7°0¢ R
OLD
COURT
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea:
97581/2025(02.12.2025 |, U0 o S.MOHARANA ggb 307 o0 MrSe RIS
COURT
CONTC- Order Dtd. 9999- (Sea
97583/202502.12.2025 |, 00 G C JENA Tg. It CONTEMPT | °%2
COURT
CONTC- Order Dtd. 2025- (Sea:
97584/202502.12.2025  |72000 0, C R MISHRA Tg. oog CONTEMPT | °°C
COURT (Seaf
WP (C) - Order Dtd. 2025- |[WRIT ©
97588/2025(02.12.2025 |Zo5-0" . |A. MOHANTY vo. 7700 pancH_7 NO
12 44)
WP (C) - B. B. N COURT Order Dtd. 2025- (Seal
97590/2025102.12.2025  |33503 5025 | DWIBEDT NO. 5 |12-22 22;
WP (C) - COURT Order Dtd. 2025- (Seal
97591/2025(02.12.2025 30,227 . |B. K. SETHI Yo & liooo1 EZ;
WP (C) - COURT Order Dtd. 2025- (Sea
97593/202502.12.2025 33,000 . |A. DAS v & l11-29 EZ;
WP (C) - COURT |0Order Dtd. 2025- |[WRIT (Seal
97594/2025(02.12.2025 33710/2025 |P- SWAIN NO. 5 |11-29 BRANCH-6 gg;
COURT (Seaf
97596/2025(02.12.2025 |WE(C) G. R. PATRA No. p [Order Dtd. 9999 No-
33629/2025 12-31
OLD 25)
BLAPL- COURT |Order Dtd. 2025- (Sea
97597/2025(02.12.2025 ['1)° . |RK BARIK Yo 2 lise01 o




'oLD 25)
CRLA- CHITTA RANJAN COURT | der Dtd. 9999- |CRIMINAL |(Sea:
97598/2025102.12.2025 |0 5018 SAHU gfb 210231 APPEAL  |No-5
COURT (Sea-
97599/202502.12.2025 |°RAPT HK MALLICK No. 2 Order Dtd. 2025- 1., .. o No-
2911/2025 12-01
OLD 12)
CRLA- COURT |order Dtd. 9999- |CRIMINAL |(Sea:
97601/202502.12.2025 S " S P SAHOO to. 5 l1oo31 i N
BYOMOKESH
CRLA- SAHOO, COURT |order Dtd. 9999- |CRIMINAL |(Sea
97603/2025102.12.2025 |149g/5053  |B.TRIPATHY, NO. 7 |12-31 APPEAL  |No-9
N.TRIPATHY
CRLA- ASUTOSH COURT |order Dtd. 9999- |CRIMINAL |(Sea:
97606/2025102.12.2025  |),5 5093 TRIPATHY NO. 7 |12-31 APPEAL  |No-9
CRLA- COURT |order Dtd. 9999- |CRIMINAL |(Sea
97608/2025 02.12.2025 | S0 o M K MOHANTY o, 3 |ioos1 appEAL e
COURT
WP (C) - Order Dtd. 2025- |[WRIT (Sea
97611/202502.12.2025 |3 20 . |S. K. BEHERA ggb 315055 ERANCH-T INacs
WP (C) - SITANSU MOHAN COURT |y der Dtd. 2025- [WRIT (Sea
97618/2025102.12.2025 |3/ 001 5025  |sInGH gfb 3111220 BRANCH-1 |No-1
COURT MTISC.
97627/2025(02.12.2025 |FA0O-633/2012 |P K DAS No. 3 Order Dtd. 2025- fpppar (Sea
11-29 No-8
OLD SEC.
COURT MTISC.
97630/2025(02.12.2025 |FAO-326/2017 |J SAHOO No. 3 [0rder Dtd. 2025- fyoppar (Sea
11-29 No-5
OLD SEC.
RAMESH
CHANDRA
COURT (Sea:
WP (C) - BEHERA, Order Dtd. 2025- |[WRIT ©
97636/2025102.12.2025 |1/051 /2025  |SMITALINA gfb 3112201 BRANCH-8 22)
BEHERA,
GAYATRI DAS
. COURT } (Sea
97638/2025 02.12.2025 25{82/2025 K NAYAK No. 3 [J7der Prd. 2025 No-
OLD 43)
COURT (Sea-
WP (C) - Order Dtd. 2025- |WRIT ©
97639/202502.12.2025 |308, . [P K BARIK No. 3 |70%07 arancios NO
OLD 20)
COURT (Sea-
WP (C) - JYOTT RANJAN Order Dtd. 2025- |[WRIT ©
97640/202502.12.2025 |¢o0200 o 0 No. 3 |5°07 aranchg NO
OLD 27)
BLAPL- COURT |Order Dtd. 2025- (Sea
97641/202502.12.2025 |00 0o G SAHOO NSO N gg;
CRLA- COURT |order Dtd. 2025- |CRIMINAL |(Sea:
97642/2025(02.12.2025 423/2023 M K MOHANTY NO. 7 112-10 APPEAL No-9
CONTC- COURT |Order Dtd. 2025- (Sea
97643/2025(02.12.2025 54222025 G.K.TRIPATHY NO. 7 |11-28 No-9.
CRLA- COURT |order Dtd. 2026- |CRIMINAL |(Sea:
97644/202502.12.2025 |3 0 S.P.SAMANTA wo. = 020 aoomaL . Iec




00

01

02

03

04

05

06

07

08

09

10

11

12

COURT

CRLA- Order Dtd. 9999- (Seaf
97645/202502.12.2025 1058/2025 S.K.DWIBEDI C.O. NO. 2 12-31 No-9
OLD
WRIT (sen
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
97646/2025(02.12.2025 |10 o (K. SAHOO c.o. o, 6 hooos DTVISTON Tgl)
BENCH-3)
COURT (Sea:
CRLREV- MANOJ KUMAR Order Dtd. 2025-
97647/202502.12.2025 Cc.O. NO. 3 No-
950/2025 MOHANTY (2) oLD 12-10 121)
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
97648/2025(02.12.2025 |5o )7 K. SAHOO c.o. [oURE[0Te N ANCHLS 12q<l>)—
CRLA- COURT |order Dtd. 2025- |CRIMINAL |(Sea:
97649/2025(02.12.2025 [ 00 S D JENA c.o. vo. 71910 apPEaL  INeco
CRLMC- JADUNATH COURT |Order Dtd. 2025- (Sea:
97651/2025102.12.2025 |/ 55, /5025 PRADHAN c.0. NO. 7 [11-29 No-9
WP (C) - COURT |0rder Dtd. 2025- |[WRIT (Sea
97655/202502.12.2025 (12000 oo [R. C. ROUT c.o. vo. & o os ERANCH- gg;
CRLA- COURT |Order Dtd. 2025- |CRIMINAL |(Sea:
97684/202502.12.2025 |00 0 S.CHOUDHURY |[C.O. vo. 7 ligeol apPEAL  INeo
COURT
Order Dtd. 2026- |FIRST (Sea
97686/2025(02.12.2025 |GUAP-5/2024 |S K MOHANTY |C.O. 28. 0115 AppEAL  INoed
COURT
97687/202502.12.2025 |CMP-894/2025 |D.SWAIN c.o. |no. Order Dbtd. 2025- (Sea
50 11-28 No-8
COURT
BLAPL- Order Dtd. 2025- (Sea-
97688/202502.12.2025 |/ T GANESH SAHOO |C.O. 28. ooon Noos
COURT
WP (C) — Order Dtd. 2025- (Sea
97689/2025(02.12.2025 oo )7 . |B. K. BEHERA [C.O. M. T Nocs
COURT
BLAPL- Order Dtd. 2025- (Sea-
97691/202502.12.2025 |00 D SAMTIR BARIK |[C.O. 28. ooon Noos
WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT (Sea
97371/202502.12.2025 |3 icuto o0 s GENERAL et RANCH_ g 122)—
WRIT (sea
WP (C) - MANOJ KUMAR Order Dtd. 2025- |BRANCH ©
97373/2025102.12.2025 31507/2024 RANA GENERAL 08-22 (DIVISION T89)
BENCH-2)
ABLAPL- PRATYUSH Order Dtd. 2025- (Sea:
97374/202502.12.2025  [[D000 0 | GENERAL I BATL-1 Neca
JATTNDRA (Sea:
97375/202502.12.2025 25{21/2025 KUMAR GENERAL ?;?gi btd. 2023 gEiECH—5 No-
MOHAPATRA 21)
Order Dtd. 2025- [WRIT (Sea-
97376/2025102.12.2025 WA-1283/2022 MANAS PATI GENERAL 12-01 APPEAL No—6
ABLAPL- RAJAT KUMAR . (Sea
97379/2025102.12.2025 5569/2025 PANDA GENERAL Entire Document No-6




13

14

15

16

17

18

19

20

21

22

23

24

25

26

277

28

29

30

31

32

CRLMC- RAJAT KUMAR . (Sea:
97382/2025(02.12.2025 48722025 PANDA GENERAL Entire Document No-6
WP (C) - MANOJ KUMAR Order Dtd. 2025- |[WRIT (Sea:
97387/202502.12.2025 |30 0 i GENERAL Y el N e
CRLMC- SAYAT KUMAR Order Dtd. 2025- (Sea:
97389/2025102.12.2025 5022/2025 PUROHIT GENERAL 12-01 No-8
THEEDA (Sea:
97390/202502.12.2025 232532025 GOPINATH GENERAL ?if;; prd. 20257 lgari-1 |No-
MURTY 15)
CRLMC- SAYAT KUMAR Order Dtd. 2025- (Sea
97391/2025102.12.2025 5022/2025 PUROHIT GENERAL 12-01 Tg;
WRIT (sea
WP (C) - RAKESH KUMAR Order Dtd. 2024- |BRANCH ©
97392/2025102.12.2025 12179/2023 PATRA GENERAL 05-06 (DIVISION ng)
BENCH-1)
WRIT (sea
WP (C) - RAKESH KUMAR Order Dtd. 2024- |BRANCH ©
97393/202502.12.2025 /000 0 [oarma GENERAL 005 (DTVISTON Til)
BENCH-2)
CRLMC- KALU CHARAN Order Dtd. 2025- (Sea
97394/202502.12.2025 |0 00 AN GENERAL ooon Tii)
WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT (Sea
97396/202502.12.2025 |5 000 [has GENERAL aer RANCHLS 23;
WP (C) - MANOJ KUMAR Order Dtd. 2024- |WRIT (Sea:
97397/2025102.12.2025 |1 /0670024  |RANA GENERAL 06-21 BRANCH-1 |No-1
WP (C) - RAMESH KUMAR Judgement Dtd. WRIT (Sea:
97477/2025102.12.2025 15065 /2022 PATT GENERAL 2022-09-15 BRANCH-1 |No-2
WP (C) - PADMATOCHAN Order Dtd. 2025- (Sea
97481/202502.12.2025 oo kT GENERAL oot Moo
WP (C) - PADMATOCHAN Order Dtd. 2025- (Sea
97485/202502.12.2025 oo T L e GENERAL oot Moo
SUJAYA
CMP- Order Dtd. 2024- (Seaf
97529/2025(02.12.2025 | 0, SHANKAR STNGH |GENERAL o6 Nees
DEO
CONTC (CPC) - Judgement Dtd. (Sea:
97540/202502.12.2025 |00 5 NIBEDITA NATK GENERAL 0210601 oA Branch | ~%%
RVWPET (RPC) — Judgement Dtd. (Sea
97543/202502.12.2025 |00 NIBEDITA NATK GENERAL 50990913 OA Branch | ~°%
WPC (OAPC) - Judgement Dtd. (Sea
97544/2025(02.12.2025 |10 0 NIBEDITA NAIK GENERAL 099191 OA Branch | ~=7
WRIT
WP (C) - Judgement Dtd. BRANCH (Sea
97546/202502.12.2025 |/ 0" . |NIBEDITA NAIK GENERAL 0290653 (DTVISTON Tg;)
BENCH-2)
ABLAPL- Order Dtd. 2025- (Sea
97547/2025(02.12.2025 ¢ o0 SK SAMIM GENERAL oo BATIL-2 Tg;
ABLAPL- ASUTOSH Order Dtd. 2025- (Sea
97549/2025102.12.2025 11817/2025 TRIPATHY GENERAL 12-01 No-

18)




33

34

35

36

37

38

39

40

41

42

43

44

45

46

477

48

49

50

51

52

53

54

MANOJ KUMAR

Order

Dtd.

2025-

MISC.

(Sea-

97579/2025102.12.2025 FAO-467/2019 RANA GENERAL 05-09 APPEAL No-?2
SEC.
HIGHER
97580/2025 02.12.2025 ?gégg;2025 EDUCATION GENERAL ggfgg ptd. 2025- éi?21
DEPARTMENT
MANOJ KUMAR Order Dtd. 2025- |SECOND (Sea:
97582/2025/02.12.2025 |SA0-9/2025 |, GENERAL 11-28 APPEAL No—5
WPC (OAC) — MANAS RANJAN Order Dtd. 2000- (Sea:
97585/2025(02.12.2025 2583/1999 SAHOO GENERAL 03-10 OA Branch |~
WPC (OAC) — MANOJ KUMAR Order Dtd. 2023- (Sea:
97586/2025(02.12.2025 1442/2011 RANA GENERAL 05-08 OA Branch |~
BLAPL- AJIT KUMAR Order Dtd. 2025- (Sea:
97612/202502.12.2025 |0 D o AUT GENERAL oon BATL-2 Moo
BLAPL- AJIT KUMAR Order Dtd. 2025- (Sea
97613/202502.12.2025 |0 D o - GENERAL Doon BATL-2 Neos
CRLMC- ASHOK KUMAR Order Dtd. 2025- (Sea
97650/2025102.12.2025 4795/2025 SWAIN GENERAL 11-25 No-7
CRLMC- ASHOK KUMAR Order Dtd. 2025- (Sea
97652/202502.12.2025  [[7oen oo (o O GENERAL e Mg
WP (C) - ASHOK KUMAR Order Dtd. 2025- (Sea:
97653/202502.12.2025 1o o0” oo oty GENERAL Sy Noeq
CRLMC- ASHOK KUMAR Order Dtd. 2025- (Sea:
97654/2025(02.12.2025 |50 o R GENERAL ooe Noeq
WP (C) - MURATLIDHAR WRIT (Seas
97690/2025/02.12.2025 30075/2025 BISWAL GENERAL Entire Brief BRANCH-4 22;
(Seaf
WP (C) - MURALTDHAR . . ©
97692/202502.12.2025 32919/2025 BISWAL GENERAL Entire Brief EZ)
(Sea
CRLMC- Order Dtd. 9999-
97466/202502.12.2025 |7 00 D.DASH GENERAL It 22;
ABLAPL- MANORANJAN Order Dtd. 2025- (Sea
97467/202502.12.2025 13438/2025 DAS GENERAL 11-28 22;
ABLAPL- PRASANTA Order Dtd. 2025- (Sea
97468/202502.12.2025 |20 AUMAR DASH GENERAL looe BATL-1 Tg;
MACA- Order Dtd. 2025- MISC. (Sea
97469/202502.12.2025 |goc"0 0 SARAT DASH GENERAL 0oes3 APPEAL | °%7
SEC.
ELPET- (Sea-
97473/2025(02.12.2025 "0, ARTATRON GENERAL RE
ELPET- (Sea:
97474/2025(02.12.2025 S "0 0, ARTATRON GENERAL R
CONTC- (Sea-
97475/2025(02.12.2025 |22 070 K PARIDA GENERAL CONTEMPT | >3
CONTC- (Sea-
97476/202502.12.2025 | S50 P K MISHRA  |GENERAL CONTEMPT | >3
CRLMP- (Sea-
97483/202502.12.2025 |00 0 P K MISHRA  |GENERAL R




55

56

57

58

59

60

61

62

63

64

65

66

677

68

69

70

71

72

(Sea

WP (C) - WRIT -
97484/2025(02.12.2025 30500/2025 K BARIK GENERAL BRANCEH-] Tg)
_ (Seaf
97487/202502.12.2025 |CRDMC K BARTK GENERAL No-
4980/2025
15)
(Seaf
ABLAPL-
97489/202502.12.2025 13189/2025 SAMAL GENERAL Tg;
(Sea
97490/2025(02.12.2025 |"E{C) - K ROUT GENERAL No-
: : 32795/2025 15)
(Seaf
ABLAPL-
97492/2025(02.12.2025 13481/2025 P KAR GENERAL No-
15)
(Seaf
ABLAPL-
97495/202502.12.2025 U0 oo P KAR GENERAL T;;
(Seaf
ABLAPL-
97496/202502.12.2025 [0 oo P KAR GENERAL No-
15)
_ (Sea
97499/202502.12.2025 |[FDLAPL SUNDARAY  |GENERAL No-
1433/2025 15)
(Seaf
ABLAPL-
97501/202502.12.2025 [0 o BEHERA GENERAL BATL-1 Tg;
(Seaf
WP (C) - Order Dtd. 2025- _
97552/202502.12.2025 | o000, |SURENDRA DAS |GENERAL 1901 Tg)
CRLMC- Order Dtd. 2025- (Seal
97553/2025102.12.2025 4327/2025 CHOUDHURY |GENERAL 11-29 Tg;
ABLAPL- Order Dtd. 2024- (Seal
97554/2025(02.12.2025 L0000 R. BARIK |GENERAL 07-29 Tg;
WP (C) - (Sea
97555/20251(02.12.2025 K. PATRA GENERAL PetitionAnnexure, No-
22449/2025 13)
(Sea
WP (C) — Order Dtd. 2025- _
97556/202502.12.2025 |, o010, |SUMAN MITRA |GENERAL 1-ne Tg)
ABLAPL- Order Dtd. 2024- (Seal
97557/2025102.12.2025 5555505, R. BARIK |GENERAL 07-29 Tg;
CRLREV- Order Dtd. 2025- (Seal
97558/2025102.12.2025 920/2025 D. NAIK GENERAL 12-22 Tg;
CRLREV- Order Dtd. 2025- (Seal
97559/202502.12.2025 |50 50,5 D. NAIK GENERAL 11-29 Tg;
(Seaf
CMP- Order Dtd. 2025-
97560/202502.12.2025 1160/2024 DIBAKAR SAMAL |GENERAL 1518 No-

13)




73

74

75

76

77

78

79

80

81

82

83

84

85

86

87

88

89

90

91

92

MISC.

97587/2025(02.12.2025 |FAO-319/2012 |G C BARIK GENERAL APPEAL éssz
SEC. ome.
WP (C) - (Seaf
97589/202502.12.2025 ) oc0” .. M K DASH GENERAL Necs
WP (C) - WRIT (Sea
97592/202502.12.2025 |/, o0” . |S K SUNDARA |GENERAL ERANCH-T INoes
WPCRL- (Seaf
97595/202502.12.2025 |00 B K GOCHHYAT |GENERAL Neoe
97600/202502.12.2025 |LPA-5/2014 |S S JENA GENERAL Iéff‘?
(Sea
WP (C) - WRIT ©
97602/2025(02.12.2025 |1, 70" o, [P PRADHAN GENERAL R ANCH- T?)
(Sea
WP (C) - WRIT ©
97604/202502.12.2025 |Tooa0” o |B SAHOO GENERAL R ANCH-S 22)
(Sea
WP (C) - WRIT ©
97605/202502.12.2025 |[o 00" o |B SAHOO GENERAL R ANCH-S g;)
(Seaf
WP (C) - WRIT ©
97607/2025(02.12.2025  [go0 0 P K NANDA GENERAL R ANCH_T Tg)
0JC- (Seaf
97609/202502.12.2025 | ooo oo H JENA GENERAL No-
15)
WP (C) — (Sea
97610/202502.12.2025 |/ 207 oo i JENA GENERAL Tg;
WRIT
WP (C) - Order Dtd. 2024- |BRANCH (Seal
97614/2025(02.12.2025 |/ oc0” o, |PK MOHANTY GENERAL ISy (DTVTSTON TTI)
BENCH-2)
WP (C) - (Seaf
97615/202502.12.2025 [ 50" 00 |D K NAIK GENERAL No-
111)
(Seaf
WP (C) - WRIT ©
97616/2025(02.12.2025 |y et o [P K SWAIN GENERAL R ANCH-G gz)
(Sea
WP (C) - WRIT ©
97617/202502.12.2025 ), 000", ., |G S DAS GENERAL R ANCH-T Eg)
WPC (OAC) — (Seaf
97619/202502.12.2025 |12 0 0 G S DAS GENERAL oA Branch| -7
MISC.
97620/202502.12.2025  |[NACA- J PRADHAN GENERAL APPEAL (Sea
708/2018 No-4
SEC.
CRLREV- CRIMINAL |(Sea:
97621/2025(02.12.2025 | 1o 0, M MOHANTY GENERAL omviston N3
CRLMP- (Sea
97622/202502.12.2025 |00 555 S K BEHERA GENERAL No-3
:
97623/2025(02.12.2025 |WA-1543/2025|S K BEHERA GENERAL (Sea

No-3




WP (C) - (Seaf
97624/2025(02.12.2025 |, 03", o R K MOHAPATRA GENERAL R
CRLMC- (Sea:
97625/2025(02.12.2025 I 0 M R ROUTRAY |GENERAL Noos
CRLMP- (Seaf
97626/2025(02.12.2025 |/ 0ons o, P BEHERA GENERAL Noos
CRLREV- (Seaf
97628/2025(02.12.2025 | o o P BEHERA GENERAL Moo
CRLA- (Seaf
97629/2025 02.12.2025 |50 S K PARIDA  |GENERAL Neos
97631/2025(02.12.2025 |CMP-308/2025|S BISWAL GENERAL Iéff‘?
CRLMP- (Sea:
97632/2025(02.12.2025 242/2025 B RATH GENERAL No-3
(Seaf
WP (C) - WRIT ©
97633/2025(02.12.2025 |y 20000, | JENA GENERAL R ANCH-G gg)
WP (C) - (Sea
97634/2025(02.12.2025 |y, i 0 o R K MOHAPATRA GENERAL gg;
(Seaf
BLAPI,—
97635/202502.12.2025 | '’,2c" 0 . |D KANUNGO GENERAL gg;
WP (C) - NTIRANJAN Order Dtd. 2025- (Seal
97637/2025(02.12.2025  |Jooor”oooe loanoo GENERAL oo gg;
CONTC- (Seaf
97656/202502.12.2025 | /e 0 I D PANDA GENERAL CONTEMPT | °°7
(Sea
WP (C) - WRIT ©
97657/202502.12.2025 |/ ioc” 0., |J P KAR GENERAL RANCH-G 22)
ABLAPL- (Sea
97658/2025(02.12.2025 [ om0 B R SENAPATT |GENERAL BATL-2 R
(Seaf
WP (C) - WRIT ©
97659/2025(02.12.2025 (o0, S SAHOO GENERAL R ANCHS 23)
FIRST (Seaf
97660/2025(02.12.2025 |MATA-13/2010 K N SAHOO GENERAL S R
CRLMC- CRIMINAL |(Sea
97661/202502.12.2025 |50 "0, K DAS GENERAL rsc Neca
WRIT
WP (C) - Order Dtd. 2025- |BRANCH (Seal
97662/2025(02.12.2025 |1 00" . N MALLICK GENERAL iy (DTVTSTON T;;)
BENCH-3)
CRLMC- Order Dtd. 2025- (Sea
97663/2025(02.12.2025 S0 o J P KAR GENERAL 505 No-
120)
RAMESH (Sea:
97664/2025(02.12.2025 75,0000 lcuaNDRA GENERAL Order brd. 2029 No-
MAHARANA 120)
(Seaf
CRLMC- Order Dtd. 2025-
97665/2025(02.12.2025 |52 0 J SAHOO GENERAL 505 No

120)




WP (C) -

Order

Dtd.

2025-

WRIT

(Sea

97666/2025(02.12.2025 31599/2025 K MOHABHOI |GENERAL 11-29 BRANCH-8 z;;
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea:
97667/202502.12.2025 |- 07 o P KAR GENERAL 12-02 MTsc No—4
ABLAPL- Order Dtd. 2025- (Sea:
97668/2025|02.12.2025 10465/2025 CH ROUT GENERAL 11-17 No-4
BLAPL- Order Dtd. 2025- (Seaf
97669/2025(02.12.2025 96742025 .R. PATTNAIK GENERAL 12-01 No—4
ABLAPL- Order Dtd. 2025- (Sea
97670/2025(02.12.2025 12810/2025 .R. PATTNAIK GENERAL 11-14 BAIL-1 No—2
RPFAM- Order Dtd. 2025- (Sea
97671/2025(02.12.2025 250/2025 CH ROUT GENERAL 12-01 No-2
ABLAPL- Order Dtd. 2025- (Sea
97672/202502.12.2025 11626/2025 DASH GENERAL 12-02 No-2.
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea:
97673/2025(02.12.2025 497072025 DASH GENERAL 17-02 MTSC No—2
WP (C) - Order Dtd. 2025- (Sea-
97674/2025|02.12.2025 5048/2025 SAHOO GENERAL 04-07 No-2
RVWPET- Order Dtd. 2025- (Seaf
97675/2025(02.12.2025 999/2025 N SAHOO GENERAL 12-01 No-2
WRIT
WP (C) - Order Dtd. 2025- |BRANCH (Sea
97676/2025(02.12.2025 32858/2025 K BEHERA GENERAL 11-20 (DIVISION TSI)
BENCH-1)
ABLAPL- Order Dtd. 2025- (Sea
97677/2025(02.12.2025 6046/2025 D MUDULI GENERAL 11-10 BAIL-2 TZ;
(Seaf
CRLMC- Order Dtd. 9999-
97678/2025|02.12.2025 3352/2025 K PANDA GENERAL 12-31 Tg;
(Sea
CRLMP- Order Dtd. 2025-
97679/2025(02.12.2025 789/2025 K DAS GENERAL 08-22 TZ;
(Seaf
CONTC- Order Dtd. 2025-
97680/2025|02.12.2025 4821/2025 DASH GENERAL 12-02 Tg;
(Seaf
TRP (C) - Order Dtd. 2026- -
97681/2025(02.12.2025 40272025 DASH GENERAL 01-26 Tg)
ABLAPL- Order Dtd. 2025- (Sea
97682/2025/02.12.2025 13276/2025 K PATNAIK |GENERAL 11-26 Tg;
(Seaf
WP (C) - Order Dtd. 2025- -
97683/2025|02.12.2025 33211/2025 K DAS GENERAL 12-01 Tg)
(Seaf
BLAPL- Order Dtd. 2025-
97685/2025|102.12.2025 8729/2025 K DAS GENERAL 12-01 BAIL-2 Ti;

NIC



